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CENTRAL ADMINISTRATI\JE TRIBUNAL PRINCIPAL |£NCH

OA No♦^260/2001
f-IA B44/20O1J

Nbu Delhi? this the <5.?'" day of

HDN'BLE F1R.S.R.^ADIGE,\/ICE CHAIRMAN (a).

HON*BLE 0R.A,A;EDA\/ALLI, MEMBER (D)

Darnail Singh,
S/o Sardar Sant Singh,
Fireman II'^'
Delhi Sarai Rohilla,
Oalhi-S

(By Adx/ocate? Shri D.K.Sammi)

Appli cant,'

\/ersUs

Union of India
through

1,' Ganaral Manager,
Northern Railway',',
Baroda House,

New Delhi-I,

2. Divisional Railway Manager,
Northern Railway,
Bikaner Division, DRM OfficP,
Bikaner (Raj)

%

3# Divisional Mechanical Engineer O'),
Northern Railway,
Bikaner DivnJ DRM Office,
Bikaner (Raj)

4,' Divisional personnel Officer,
Northern Railway,
Bikaner DiuoyDRM Office,
Bikaner (Raj );i

*•«.Respondents,!

5, ♦ Sh.Nathu Ram,
Sr. Sec, Engineer(Loca)/
Lo CXI Fo ri3nan,
Northern Railway,
Delhi Sarai Rohi 11 ay

(By Advocate? shri PjSf,'Ahlawat)
ORDER

S,R..Adiqe,\iC(A) ■

Applicant seeks promotion as Diesel Assistant

(Rs. 33 50-4590) at Delhi Sarai Rohilla w.e.f,' Oec:emb0r,
1 997 with consequential bena fits^ including seniority
above one Shri Rattan Lalyi
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2»' Heard both sides#'

3#^ As per applicant's oun averments he joined

Indian Railuays in 1980, As a result of progressive

dieseli sation and consequent closure of Loco Shed Delhi

Sarai Rohilla, applicant and other Firemen Grade II

opted for inter divisional transfer on redeployment

to Ambala Division for for posting as Oie^l Assistant

(R3,325-1 20O) Upon successful screening, passing of

psjchological tests and completion of required training

vide respondents' letter dated 10.12,"97 (Annexure-A-1).

Applicant was relieved on 17.i2.'97, but L^on r^orting

at Ambala on 19»il2.'97 (Annexure uas returned back

ouing to non-completition of 47 ueeks'. training

programmeV as uell as absence of vigilance clearance etcVi

Thereafter applicant uas again asked to proceed to Ambal.a

on 5»'3«98 (Annexure-A3) and upon reporting there, uas

posted as Fireman Gr^'II vide notice dated 9,l'3«--98

(Annexure/.iA-S) uhich made it clear that applicant uould

not be entitled to any Ta/oA and joining tim e as he

had been transferred on his oun request and uould be

promoted as Qissel Assistant only after completing

necessary training and other courses.'

4.' Respondents state that applicant houe ver did

joint duty in response to notice dated 9;^3^S6 and rsnained

absent from 10,^3.^98 till 16^11^98 vide Notice dated

l7,i1,lSa (Annexure-.R—1).'

Eventually by DRM Bikaner's order dated 3,8.20 00

(Annexure, a7) applicant upon being screened and passing
the psychological a.ntj,: other tests uas found suitable

for deployment as Diesel Assistant and'uas directed to

reoort to Ambala;^
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6^!. Respondents in their replies to ,paras 5A to 5E

of the OA themselves state that applicant u!x) opted

for Ambala Division is nou willing to be posted in

Delhi Division which is not possible unless he joins

and seeks inter divisional transfer from Ambala to

Delhi.' As regards Shri Rattan Lai, respondents claim

that applicant is junior to him,

7. Applicant in his written submissions state

that he now cannot be transferred to another Division

on promotion/redeployment because snployess sent
earlier to Ambala , and Oelhi^by applicant's parent
Division i,eii Bikaner Division have been called back

to Bikaner Division vide .letter dated 8'f2,^2001 because

of shortage of Diesel running staff^j

Lie dispose of this OA with the direction that

if applicant makes out a detailed^sel f-contained
representation to respondents clearly spelling oute^4

O

his grievanc^5 within one month from the date of

receipt of a copy of this order, respondents sixiuld dispose
of that rep re^ntation by a detailed, speaking and

reasoned order in accordance with rules and instructions

under intimation to applicant within 2 months of its

receipt.'

OA is disposed of as in para 8 abovei^ No
CO S t

( DR .A,yE:DA\/ALLI ) (S.R.ADIGE
member (3) \/lCE CHAIRMAN (a)!,

/ug/


